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Hasmukhbhai Bahecharbhai Parmar ...Applicant
Versus
Hon. Secretary (Water Resources) & Ors. ...Respondents

AFFIDAVIT IN REPLY ON BEHALF OF
THE RESPONDENT NO. 6 (IDEAL CLEAN ROOM LLP)

MAY IT PLEASE THE HON’BLE TRIBUNAL:

I, Yogeshkumar Rameshbhai Patel, Male, Aged: 40 years, the Partner of Ideal
Clean Room LLP an‘d ‘the authorised representative of Respondent No.6, do
hereby file this Reply and most respectfully submit as under, do hereby

solemnly affirm and state on oath as under:

1. At the outset, Respondent No.6 (herein after referred as “answering
respondent for short) denies each and every allegation, averment and
contention raised in the Original Application except those specifically
admitted herein. The Applicant is put to strict proof of all assertions.

2. The present Original Application is misconceived, speculative and
devoid of statutory foundation. The Applicant seeks to misuse the
environmental jurisdiction of this Hon’ble Tribunal to interfere with
lawful industrial activity carried out on privately owned land after due

permissions from competent authorities.
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Survey No.168-B, Village Naugama, Taluka Ankleshwar, District
Bharuch, as falliﬁg within the floodplain of Narmada River. In absence
thereof, the entire premise of the OA collapses.

The Applicant has approached this Hon’ble Tribunal with unclean
hands by suppressing material facts including the Non-Agricultural
Permission granted by the Collector, Bharuch, White Category
certification issued by Gujarat Pollution Control Board, and existence
of permanent villages and dense habitation between the river and
Respondent’s land.

The OA is therefore nothing but abuse of process and deserves
dié}ﬂissal in limine with exemplary costs.

Brief case of the answering Respondent;

It is submitted that the answering respondent herein i.e. the
respondent no.6, Ideal Clean Room LLP, is a professionally managed
MSME manufacturing enterprise established in 2018, engaged in
fabrication of cleanroom products including metal partitions, doors,
HVAC systems and allied engineering works catering to
pharmaceutical, hospital and electronics sectors.

It is submitted that the answering respondent is duly registered under
MSME (UDYAM-GJ-06-0002296), holds valid GST registration
(24AAHFI2824B1ZX), regularly files Income Tax returns and operates
through automated CNC and laser cutting machinery ensuring

precision manufacturing with negligible environmental footprint.
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It is submitted that the answering respondent provides direct
employment to more than 50 local persons, all covered under statutory
EPF and welfare schemes, thereby contributing substantially to
regional livelihood and economic development.

It is submitted that the answering respondent holds clear and

unencumbered title over Survey No.168-B by registered Sale Deed and

revenue records. It is submitted that the Engineering shed
construction was undertaken only after grant of Non-Agricultural
Permission dated 03.08.2023 by the Collector, Bharuch, issued after
mandatory inter-departmental consultation including Water Resources
Department.

It is submitted t}hgt the Grant of NA permission itself establishes that
cofhpetent authorities verified suitability of land, distance from river,

topogréphy and environmental considerations before permitting

1ndustrial use. It is submitted that the answering respondent holds

clear and unencumbered title over Survey No.168-B by registered Sale
Deed and revenue records. It is submitted that the Engineering shed
construction was undertaken only after grant of Non-Agricultural
Permission dated 03.08.2023 by the Collector, Bharuch, issued after
mandatory inter-departmental consultation including Water Resources
Department. It is submitted that the Grant of NA permission itself
establishes that competent authorities verified suitability of land,
distance from river, topography and environmental considerations
before permitting industrial use.

It 1s submitted that the Gujarat Pollution Control Board vide letter

dated 16.01.2026 classified Respondent No.6 under “White Category”,
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confirming that its operations consist purely of mechanical processes
such as metal cutting, bending and forming.

It is submitted that there is no effluent discharge, no hazardous waste
generation and no pollution potential. White Category industries are
exempt from CTE/CTO and are recognized as environmentally benign.
And hence allegations of pollution or environmental degradation are
therefore false and contrary to regulatory certification.

It is submitted that the answering respondent categorically denies that
Survey No.168-B lies within any “active floodplain”. It is submitted that
the Satellite imagery and radial measurement establish that the
Respondent’s unit is situated approximately 3.8 to 4.2 kilometers from
the nearest bank of Narmada riverbed.

It is submitted that the entire intervening stretch is occupied by

permanent settlements comprising villages Nava Kashiya, Samor and

‘Juna Kashiya and Sinor together with 600-700 agricultural farms,

religious institutions, educational campuses and residential clusters
accommodating more than 5,000 persons. It is submitted that the
answering respondent’s unit is located on comparatively higher
elevation than riparian zones, providing natural insulation from

seasonal fluctuations. It is geographically impossible for a natural

floodplain to bypass three inhabited villages and hundreds of farms to

selectively affect land situated nearly 3/4 kilometers inland.

It is submitted that the public reports indicate that standard “rule
curve” procedures governing gradual discharge as reservoir
approached Full Reservoir Level (138.68 meters) were not followed. It

is submitted that the Accumulated water was released abruptly,
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creating artificial surge overwhelming downstream topography. It is
- submitted that the such administrative mismanagement cannot be
used by Applicant to redefine ecological boundaries or penalize
compliant industrial units situated well outside natural river course.
It is submitted that the answering respondent neither caused nor
contributed to the 2023 discharge event. It is submitted that the
Environmental jurisprudence distinguishes between natural flooding
and consequences of human intervention. Where inundation results
from dam operation, downstream private landowners cannot be
saddled with adverse inference. It is submitted that answering
respondents operate with valid NA permission and GPCB White
Category classification. No environmental harm is attributable to
Régﬁoﬁdent.

It is further respectfully submitted that the factory unit of answering
Respondent is situated at the village border of Madva Buzarg, which is
also the very village of the Original Applicant. Immediately adjoining
the Respondent’s factory premises are established residential societies
wherein a substantial number of persons are residing. The satellite
imagery placed on record clearly demonstrates that the Respondent’s
industrial shed directly abuts a residential cluster, thereby confirming
that the locality is treated as a settled habitation zone. This factual
position directly contradicts the Applicant’s grievance that the
Respondent’s unit is situated in an impermissible or restricted riverine
area. It is further submitted that even the adjoining residential society
has been granted Non-Agricultural permission, as per information

received, which clearly establishes that the area, including the
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Respondent’s premises, is administratively recognized for non-
agricultural use. The Applicant’s allegation regarding impermissible
location is therefore baseless and contrary to ground realities.

It is most respectfully submitted that the Applicant’s attempt to
characterize Survey No. 168-B as forming part of an “active floodplain”
on the basis of the water levels witnessed during the year 2023 is
legally and hydrologically untenable.

That, in environmental jurisprudence and hydrological science,

floodplain demarcation is ordinarily determined on the basis of

recurring flood frequency cycles, such as 25-year or 100-year flood
events, supported by scientific modelling and statutory notification. A
singular and anomalous inundation event arising from extraordinary
déifriédis..c:harge cannot, in law, redefine the natural floodplain of a river.
That, the inundation of 2023 was widely acknowledged as resulting
from sudden and unprecedented release of large volumes of water from
the Sardar Sarovar Dam. Such an extraordinary and externally
induced discharge cannot be equated with the river’s natural seasonal
behavior.

It is a settled principle of law that the burden of proof squarely lies
upon the Applicant to produce a legally notified floodplain map,
technical demarcation or scientific study issued by the competent
authority declaring the subject land as part of a regulated floodplain.
In absence of any such statutory notification or hydrological
assessment by the State authorities, the Applicant’s reliance upon a

singular disaster event amounts to conjecture and misrepresentation.

And hence, the allegation that Survey No. 168-B forms part of an
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“active floodplain” is unsupported by any legally admissible material
and is liable to be rejected.

It is further submitted that the Non-Agricultural Permission dated
03.08.2023 granted by the Collector, Bharuch, was issued after due
administrative scrutiny and consultation with concerned departments
under the prevailing statutory framework. Such permission necessarily
implies that the site was examined with respect to its location,
surrounding land use, distance from river and overall suitability for
industrial activity.

That, the classification of the Respondent’s unit under the “White
Category” by the Gujarat Pollution Control Board further confirms that
the activity undertaken is non-polluting in nature and does not involve

efffuent discharge or environmentally hazardous processes.

That, the geographical reality, already placed on record, establishes

that the Respondent’s unit is situated approximately 4 kilometers

inland and is separated from the river by three established villages and
extensive residential and agricultural development. The area is thus an
administratively recognized and long-settled habitation zone.

It is further respectfully submitted that, as borne out from the cause
title of the Original Application itself, the Applicant is a resident of
Village Mandva Buzarg, i.e., the very locality where Respondent No.6’s
unit is situated. The satellite imagery placed on record demonstrates
that the Applicant’s village and adjoining residential societies are
located between the Narmada riverbed and the Respondent’s premises.
If the Applicant were genuinely aggrieved on account of any alleged

“floodplain” or environmental concern, the same standard would
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, \necessarily apply to the entire settled habitation comprising the

“ ;{?\pplicant’s own residence and adjoining societies. The Applicant,

?_/,’/ i’lowever, has neither initiated any proceedings in respect of the village
habitation nor raised any grievance against the residential
developments situated in the same belt, thereby clearly exposing the
selective and targeted nature of the present proceedings.

18. It is further submitted that it is a matter of record that the answering
Respondent’s unit does not generate any pollution or environmental
nuisance and stands classified under the “White Category” by the
Gujarat Pollution Control Board. Despite this, Respondent No.6 alone
has been singled out, which indicates that the present Application is
driven by extraneous considerations rather than any bona fide
environmental concern.

19. Without prejudice to the above, it is submitted that, in ordinary
hydrological understanding, floodplain influence is confined to a
limited corridor adjoining the riverbank, typically extending only tens
of meters from the active channel. In the present case, the
Respondent’s unit is admittedly situated more than three kilometers
away from the Narmada riverbed, separated by multiple villages and
long-standing residential development. The allegation that such a
distant, settled site constitutes an “active floodplain” is therefore
wholly untenable and contrary to geographical reality.

20. It is further respectfully submitted that in absence of any material

demonstrating actual environmental degradation, contamination,

illegal discharge or pollution attributable to Respondent No.6, the

invocation of the “Polluter Pays” principle is wholly misconceived. The



( N answering Respondent is classified under the “White Category” by the

e \\'4{ jarat Pollution Control Board and carries out purely mechanical

a \‘g}erations without any effluent discharge or hazardous emissions. The
=Y
":—&:""/f;arlier action of the Geology Department, relied upon by the Applicant,
pertained only to a procedural issue concerning royalty on soil filling
material and does not constitute an environmental violation or finding
of pollution. In absence of any established environmental harm caused
by Respondent No.6, the foundational requirement for application of
the “Polluter Pays” principle is entirely lacking.
21. It is further respectfully submitted that the photograph annexed
herewith clearly depicts the residential premises situated in the very
locality of the Applicant, evidencing settled habitation and permanent
construction 1n the same belt which the Applicant now seeks to portray
as environmentally impermaissible. The Applicant has neither disclosed
the status of such residential development nor raised any grievance
with respect thereto. If the Applicant were genuinely acting in public
interest on the premise of alleged floodplain restriction, the same
standard would necessarily apply uniformly to all existing habitations
in the area, including his own residential locality and surrounding
houses. The selective targeting of Respondent No.6 alone, while
ignoring comparable residential developments in close proximity,
clearly demonstrates absence of bona fides and reinforces that the
present proceedings are directed specifically against the answering

Respondent for extraneous reasons, rather than arising from any

consistent environmental concern.
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22. It is further respectfully submitted that even a cursory perusal of the

:‘:,\}\ ) .

? % Google Maps satellite imagery placed on record reveals that on the
_posite bank of the Narmada River, the town of Bharuch and its
_v__,l\;jo‘: .,

.

& Adjoining localities, including multiple residential societies, exist

-

-

within a distance of approximately 100 meters from the riverbed. If
proximity to the river were truly the basis of the Applicant’s grievance,
the same standard would necessarily apply to these dense urban and
residential developments. However, the Applicant has chosen not to
raise any objection against such settlements and has instead
selectively targeted Respondent No.6, whose unit is admittedly situated
more than 3 kilometers away from the riverbed and separated by
multiple villages and long-standing habitation. This glaring
in'cm‘o\ﬁsiwé.tency cl;zarly demonstrates that the present proceedings are
not founded on any uniform environmental concern but are directed
specifically against the answering Respondent for extraneous reasons.

23. That, in such circumstances, to selectively target the Respondent’s
unit while ignoring the existence of extensive residential and
institutional infrastructure situated between the river and the
Respondent’s land demonstrates a lack of bona fides and an attempt
to invoke the jurisdiction of this Hon’ble Tribunal on speculative
grounds.

24. Allegation of Applicant are misconceived and false;

24.1 At the outset, the allegations made by applicant in Paragraph nos. 1 to
3 of the memo of application are hereby denied and it is submitted that

the allegations vague and unsupported.
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-‘%_3{{&.2 At the outset, the allegations made by applicant in Paragraph nos. 4 to
5% \ 6 of the memo of application are hereby denied and it is submitted that
K I_.fv-no floodplain notification exists. And applicant had continently

suppressed the NA permission and White Category.

24.3 At the outset, the allegations made by applicant in Paragraph nos. 7 to
9 of the memo of application are hereby denied and it is submitted that
No environmental degradation attributable.

24.4 At the outset, it is submitted that alleged Geology penalty pertains only
to royalty procedural issue and does not constitute environmental
violation.

24.5 At the outset, it is further submitted that Applicant suppressed
existence of villages, NA permission and GPCB certification. It is
further submitted that OA filed with intent to obstruct lawful MSME
activity under guise of environmental concern.

25. It is further submitted that the answering Respondent reserves right
to place additiqngl material demonstrating mala fide.

26. Itis *fnovét respectfully submitted that in view of the submissions made
hereinabove, the Applicant is not entitled for any relief from this
Hon’ble Tribunal. It is prayed that this Hon’ble Tribunal may kindly be
pleased to dismiss this present application with heavy costs as the
same is an abuse of the process of law. The present Application is not
maintainable in eyes of law. It is therefore, submitted that, nothing
survives in the present OA and the present Applicant needs to be

W@.B;missed. The Respondent No.6 reserves its right to file a detailed
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IRI*\;’E ORIGINAL APPLICATION NO. 109 OF 2025 (WZ)
i
Ha‘.gfnukhbhai Bahecharbhai Parmar ...Applicant
Versus
Hon. Secretary (Water Resources) & Ors. ...Respondents

AFFIDAVIT IN SUPPORT OF REPLY
(On behalf of Respondent No. 6 — Ideal Clean Room LLP)

I, Yogeshkumar Rameshbhai Patel, Male, Aged: 40, the Partner of Ideal
Clean Room LLP and the authorised representative of Respondent No.6,
having my office at Factory Survey no. 168 B, Andadasamor, Mandvabuzarg
Road, Naugama, Bharuch, do hereby solemnly affirm and state on oath as

under:

1. I am the Authorized Representative of Respondent No. 6 in the above-
captioned matter and I am well acquainted with the facts and
circumstances of the case. I am competent and authorized to swear
this Affidavit.

2.1 say that 1 have read and understood the contents of the
accompanying Reply filed on behalf of Respondent No. 6 in the present
Original Application and I state that the same has been drafted under
my instructions.

3. I say that the contents of paragraphs 1 to 26 of the said Reply are true
and correct to my knowledge and belief and nothing material has been
concealed therefrom.

4.1 say that the annexures annexed with the Reply and marked as
Annexure-R-6/1 to Annexure-R-6/11 are true and correct copies of
their respective originals.

5. 1 say that the statements made in the Reply are based on official
records, revenue documents, permissions granted by competent
authorities and other documentary evidence in possession of

Respondent No. 6.
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and I believe the same to be true.

6. I further say that Respondent No. 6 has not violated any environmental
law and is operating strictly in accordance with valid permissions and
egulatory classification granted by competent authorities.

i I say that what is stated hereinabove is true to my knowledge and belief

SOLEMNLY AFFIRMED ON 21ST DAY OF MONTH OF FEBRUARY, 2026

AT ANKLESHWAR.

* KNOW THE SIGNA} Ok Y WHU
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For, IDEAL CLEANROOM P '
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12/27/25, 5:13 PM Print : Udyam Registration Certificate

UDYAM REGISTRATION CERTIFICATE

UDYAM REGISTRATION NUMBER UDYAM-GJ-06-0002296
NAME OF ENTERPRISE M/S IDEAL CLEANROOM PRODUCTS LLP
| SNo. | Classification Year | Enterprise Type | Classification Date
[ 1] 2025-26 | Small | 01/04/2025
TYPE OF ENTERPRISE * [ 2 | 2024-25 | Small ] 27/04/2024
[ 3 | 2023-24 | Small | 09/05/2023
| 4 | 2022-23 | Micro ] 26/06/2022
MAJOR ACTIVITY MANUFACTURING
SOCIAL CATEGORY OF
ENTREPRENEUR GENERAL
S.No. Udyog Aadhaar Unit(s) Name
NAME OF UNIT(S) Memorandum
1 GJ06A0010075 IDEAL CLEANROOM PRODUCTS LLP
Flat/Door/Block Name of IDEAL CLEANROOM
No. LSNO.168/B Pre:mfses/ PRODUCTS LLP
Building
Village/Town NAUGAMA Block LSNO.168/B
OFFICAL ADDRESS OF ENTERPRISE BEHIND SAI
Road/Street/Lane | VATIKA City ANKLESHWAR
SOCIETY
State GUJARAT District BHARUCH, Pin 393001
Mobile 9428886668 Email: icpankl@gmail.com
DATE OF INCORPORATION /
REGISTRATION OF ENTERPRISE 151022018
DATE OF COMMENCEMENT OF
PRODUCTION/BUSINESS 03/01/2020
SNo. NIC 2 Digit NIC 4 Digit NIC 5 Digit Activity
NATIONAL INDUSTRY 1 32 - Other 3290 - Other 32909 - Manufacturing
CLASSIFICATION CODE(S) manufacturing manufacturing Manufacture of
n.e.c. other articles n.e.c.
DATE OF UDYAM REGISTRATION 29/10/2020

“ In case of graduation (upward/reverse) of status of an enterprise, the benefit of the Government Schemes will be availed as per the
provisions of Notification No. S.0. 2119(E) dated 26.06.2020 issued by the M/o MSME.
Disclaimer: This is computer generated statement, no signature required. Printed from https://udyamregistration.gov.in & Date of printing:- 27/12/2025

For any assistance, you may contact:
1. District Industries Centre: = BHARUCH ( GUJARAT)

2. MSME-DFO: AHMEDABAD ( GUJARAT )

https://udyamregistration.gov.in/lUdyam_User/Udyam_PrintApplication.aspx
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Udyam Registration Number : UDYAM-GJ-06-0002296

Type of Enterprise  SMALL Major Activity
c . L . . | M/SIDEAL CLEANROOM
Type of Organisation | Limited Liability Partnership Name of Enterprise PRODUCTS LLP
M/S IDEAL CLEANROOM
Owner Name PRODUCTS LLP PAN | AAHFI2824B
Do you have GSTIN | Yes Mobile No. | 9428886668
Email Id | icpankl@gmail.com Social Category | General
Gender | Male Specially Abled(DIVYANG) | No
Date of Incorporation | 15/10/2018 Date of Commencement of | 5,
Production/Business
Bank Details
Bank Name IFS Code Bank Account Number
BANK OF BARODA BARBOINDANK 08950500000197
Employment Details
Male Female Other Total
24 7 0 31
Investment in Plant and Machinery OR Equipment (in Rs.)
Exclusion of
cost of Pollution | Net Investment in
. . . Written Control, Plant and Export
S.No. Fn;;r;ml Enf;;p:nse Down Value | Research & Machinery OR “r:;)‘t,:: (A) Turnover Ne[t&l)l_?]l;;;’er ;sil{erli ,g Re
P (WDV) || Development | Equipment[(A)- (B) |YP
and Industrial
Safety Devices
1 2023-24 ||Small 9243510.00 1|0.00 9243510.00 164325452.00(11423843.93 |[152901608.07 ||Yes ITR -
3,5,
6
2 2022-23 ||Small 9039072.00 1|0.00 9039072.00 123198640.00 (0.00 123198640.00 ||Yes ITR -
3,5,
6
3 2021-22 |[Small 10474997.00 ||0.00 10474997.00 76525045.00 ||0.00 76525045.00 ||Yes ITR -
3,5,
6
4 2020-21 |[Micro 8798835.00 1|0.00 8798835.00 44493835.00 (0.00 44493835.00 ||Yes ITR -
3,5,
6
Unit(s) Details
SN | Unit Name Flat Building Village/Town | Block Road City Pin State District
IDEAL IDEAL BEHIND
CLEANROOM CLEANROOM SAI
1 PRODUCTS LSNO.168/B PRODUCTS NAUGAMA | LSNO.168/B VATIKA Ankleshwar | 393001 | GUJIARAT | BHARUCH
LLP LLP SOCIETY
Official address of Enterprise
| Flat/Door/Block No. || LSNO.168/B Name of Premises/ Building || IDEAL CLEANROOM PRODUCTS LLP |
| Village/Town [NAUGAMA |Block |LSNO.168/B |
|Road/Street/Lane || BEHIND SAI VATIKA SOCIETY || City | ANKLESHWAR |
|State | GUIARAT | District |BHARUCH, Pin : 393001 |
| Mobile 9428886668 | Email: |icpankl@gmail.com |
| Latitude H H Longitude: H I

https://udyamregistration.gov.in/lUdyam_User/Udyam_PrintApplication.aspx 2/3



12/27/25, 5:13 PM Print : Udyam Registration Certificate 1 92
National Industry Classification Code(S)

| SNo. | Nic 2 Digit [Nic 4 Digit [Nic 5 Digit | Activity |
| 1 H 32 - Other manufacturing ” 3290 - Other manufacturing n.e.c. H 32909 - Manufacture of other articles n.e.c. H Manufacturing ‘
Are you interested to get registered on Government e-Market (GeM) Portal Yes

Are you interested to get registered on TReDS Portals(one or more) Yes

Are you interested to get registered on National Career Service(NCS) Portal Yes

Are you interested to get registered on NSIC B2B Portal Yes

Are you interested in availing Free .IN Domain and a business email ID Yes

Are you interested in getting registered on Skill India Digital Portal Yes

District Industries Centre BHARUCH ( GUJARAT)
MSME-DFO AHMEDABAD ( GUJARAT)

Date of Udyam Registration 29/10/2020

Date of Printing 27/12/2025

IEC Details

[EC Number AAHFI2824B

IEC Status Inactive

IEC Registration Date 25112022

IEC Modifification Date 05102025

https://udyamregistration.gov.in/lUdyam_User/Udyam_PrintApplication.aspx 3/3



12/27/25, 5:13 PM Print : Udyam Registration Certificate

UDYAM REGISTRATION CERTIFICATE

UDYAM REGISTRATION NUMBER UDYAM-GJ-06-0002296
NAME OF ENTERPRISE M/S IDEAL CLEANROOM PRODUCTS LLP
| SNo. | Classification Year | Enterprise Type | Classification Date
[ 1] 2025-26 | Small | 01/04/2025
TYPE OF ENTERPRISE * [ 2 | 2024-25 | Small ] 27/04/2024
[ 3 | 2023-24 | Small | 09/05/2023
| 4 | 2022-23 | Micro ] 26/06/2022
MAJOR ACTIVITY MANUFACTURING
SOCIAL CATEGORY OF
ENTREPRENEUR GENERAL
S.No. Udyog Aadhaar Unit(s) Name
NAME OF UNIT(S) Memorandum
1 GJ06A0010075 IDEAL CLEANROOM PRODUCTS LLP
Flat/Door/Block Name of IDEAL CLEANROOM
No. LSNO.168/B Pre:mfses/ PRODUCTS LLP
Building
Village/Town NAUGAMA Block LSNO.168/B
OFFICAL ADDRESS OF ENTERPRISE BEHIND SAI
Road/Street/Lane | VATIKA City ANKLESHWAR
SOCIETY
State GUJARAT District BHARUCH, Pin 393001
Mobile 9428886668 Email: icpankl@gmail.com
DATE OF INCORPORATION /
REGISTRATION OF ENTERPRISE 151022018
DATE OF COMMENCEMENT OF
PRODUCTION/BUSINESS 03/01/2020
SNo. NIC 2 Digit NIC 4 Digit NIC 5 Digit Activity
NATIONAL INDUSTRY 1 32 - Other 3290 - Other 32909 - Manufacturing
CLASSIFICATION CODE(S) manufacturing manufacturing Manufacture of
n.e.c. other articles n.e.c.
DATE OF UDYAM REGISTRATION 29/10/2020

“ In case of graduation (upward/reverse) of status of an enterprise, the benefit of the Government Schemes will be availed as per the
provisions of Notification No. S.0. 2119(E) dated 26.06.2020 issued by the M/o MSME.
Disclaimer: This is computer generated statement, no signature required. Printed from https://udyamregistration.gov.in & Date of printing:- 27/12/2025

For any assistance, you may contact:
1. District Industries Centre:  BHARUCH ( GUJARAT)

2. MSME-DFO: AHMEDABAD ( GUJARAT )

https://udyamregistration.gov.in/lUdyam_User/Udyam_PrintApplication.aspx
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Udyam Registration Number : UDYAM-GJ-06-0002296

Type of Enterprise  SMALL Major Activity
c . L . . | M/SIDEAL CLEANROOM
Type of Organisation | Limited Liability Partnership Name of Enterprise PRODUCTS LLP
M/S IDEAL CLEANROOM
Owner Name PRODUCTS LLP PAN | AAHFI2824B
Do you have GSTIN | Yes Mobile No. | 9428886668
Email Id | icpankl@gmail.com Social Category | General
Gender | Male Specially Abled(DIVYANG) | No
Date of Incorporation | 15/10/2018 Date of Commencement of | 5,
Production/Business
Bank Details
Bank Name IFS Code Bank Account Number
BANK OF BARODA BARBOINDANK 08950500000197
Employment Details
Male Female Other Total
24 7 0 31
Investment in Plant and Machinery OR Equipment (in Rs.)
Exclusion of
cost of Pollution | Net Investment in
. . . Written Control, Plant and Export
S.No. Fn;;r;ml Enf;;p:nse Down Value | Research & Machinery OR “r:;)‘t,:: (A) Turnover Ne[t&l)l_?]l;;;’er ;sil{erli ,g Re
P (WDV) || Development | Equipment[(A)- (B) |YP
and Industrial
Safety Devices
1 2023-24 ||Small 9243510.00 1|0.00 9243510.00 164325452.00(11423843.93 |[152901608.07 ||Yes ITR -
3,5,
6
2 2022-23 ||Small 9039072.00 1|0.00 9039072.00 123198640.00 (0.00 123198640.00 ||Yes ITR -
3,5,
6
3 2021-22 |[Small 10474997.00 ||0.00 10474997.00 76525045.00 ||0.00 76525045.00 ||Yes ITR -
3,5,
6
4 2020-21 |[Micro 8798835.00 1|0.00 8798835.00 44493835.00 (0.00 44493835.00 ||Yes ITR -
3,5,
6
Unit(s) Details
SN | Unit Name Flat Building Village/Town | Block Road City Pin State District
IDEAL IDEAL BEHIND
CLEANROOM CLEANROOM SAI
1 PRODUCTS LSNO.168/B PRODUCTS NAUGAMA | LSNO.168/B VATIKA Ankleshwar | 393001 | GUJIARAT | BHARUCH
LLP LLP SOCIETY
Official address of Enterprise
| Flat/Door/Block No. || LSNO.168/B Name of Premises/ Building || IDEAL CLEANROOM PRODUCTS LLP |
| Village/Town [NAUGAMA |Block |LSNO.168/B |
|Road/Street/Lane || BEHIND SAI VATIKA SOCIETY || City | ANKLESHWAR |
|State | GUIARAT | District |BHARUCH, Pin : 393001 |
| Mobile 9428886668 | Email: |icpankl@gmail.com |
| Latitude H H Longitude: H I

https://udyamregistration.gov.in/lUdyam_User/Udyam_PrintApplication.aspx 2/3



12/27/25, 5:13 PM Print : Udyam Registration Certificate 1 95
National Industry Classification Code(S)

| SNo. | Nic 2 Digit [Nic 4 Digit [Nic 5 Digit | Activity |
| 1 H 32 - Other manufacturing ” 3290 - Other manufacturing n.e.c. H 32909 - Manufacture of other articles n.e.c. H Manufacturing ‘
Are you interested to get registered on Government e-Market (GeM) Portal Yes

Are you interested to get registered on TReDS Portals(one or more) Yes

Are you interested to get registered on National Career Service(NCS) Portal Yes

Are you interested to get registered on NSIC B2B Portal Yes

Are you interested in availing Free .IN Domain and a business email ID Yes

Are you interested in getting registered on Skill India Digital Portal Yes

District Industries Centre BHARUCH ( GUJARAT)
MSME-DFO AHMEDABAD ( GUJARAT)

Date of Udyam Registration 29/10/2020

Date of Printing 27/12/2025

IEC Details

[EC Number AAHFI2824B

IEC Status Inactive

IEC Registration Date 25112022

IEC Modifification Date 05102025

https://udyamregistration.gov.in/lUdyam_User/Udyam_PrintApplication.aspx 3/3



Government of India
Form GST REG-06
[See Rule 10(1)]

Registration Certificate

Registration Number : 24AAHF12824B17X

196

(Amended)

R-2

1. |Legal Name IDEAL CLEANROOM PRODUCTS LLP
2. |Trade Name, if any IDEAL CLEANROOM PRODUCTS LLP
3. |Additional trade names, if
any
4. |Constitution of Business Limited Liability Partnership
5. |Address of Principal Place of |Byilding No./Flat No.: SERVEY NO-168-B
Business Name Of Premises/Building: IDEAL CLEAN ROOM PRODUCT LLP
Road/Street: Andada Samor Mandvabuzarg Road
Nearby Landmark: Temple
City/Town/Village: Naugama
District: Bharuch
State: Gujarat
PIN Code: 393001
6. | Date of Liability
7. | Date of Validity From 06/12/2018 To Not Applicable
8. | Type of Registration Regular
9. [Particulars of Approving Gujarat Goods and Services Tax Act, 2017
Signature
Name GIRISHKUMAR NEMICHAND CHITARA
Designation State Tax Officer

Jurisdictional Office

Ghatak 56 (Ankleshwar)

Date of issue of Certificate

19/12/2024

Note: The registration certificate is required to be prominently displayed at all places of Business/Office(s) in the

State.

This is a system generated digitally signed Registration Certificate issued based on the approval of application granted
on 19/12/2024 by the jurisdictional authority.
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Annexure A

Goods and Services Tax ldentification Number: 24AAHFI2824B1ZX

Details of Additional Place of Business(s)

Legal Name IDEAL CLEANROOM PRODUCTS LLP
Trade Name, if any IDEAL CLEANROOM PRODUCTS LLP
Additional trade names, if
any
Total Number of Additional Places of Business(s) in the State 1
1 PLOT NO-38, Unnamed Road, Ideal Unit 2, Yogi Estate-3, Ankleshwar, Bharuch, Gujarat,

393002
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Annexure B

Goods and Services Tax ldentification Number: 24AAHFI2824B1ZX

Legal Name IDEAL CLEANROOM PRODUCTS LLP

Trade Name, if any IDEAL CLEANROOM PRODUCTS LLP

Additional trade names, if
any

Details of Designated Partners

Name
Designation/Status
Resident of State
Name
Designation/Status
Resident of State
Name

Designation/Status

Resident of State

SURESHKUMAR RAMESHCHANDRA
DESIGNATED PARTNER

Guijarat

YOGESHKUMAR RAMESHBHAI PATEL
DESIGNATED PARTNER

Guijarat

VIJAYBHAI SAVJIBHAI PANSURIYA
DESIGNATED PARTNER

Guijarat
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(Amended)

Government of India
Form GST REG-06

[ See Rule 10(1)] R_ 2

Registration Certificate

Registration Number :24AAHFI2824B1ZX

1. |Lega Name IDEAL CLEANROOM PRODUCTSLLP
2. Trade Name, if any IDEAL CLEANROOM PRODUCTSLLP
3. |Constitution of Business Limited Liability Partnership
4. |Addressof Principal Place of PLOT NO 38, YOGI ESTATE-3, JTALI, ANKLESHWAR, Bharuch,
Business Gujarat, 393002
5. Date of Liability
6. Date of Validity From 06/12/2018 To Not Applicable
7. Type of Registration Regular
8. Particulars of Approving Authority Gujarat Goods and Services Tax Act, 2017
Signature
Name RANJANBEN YOGESHKUMAR VIMAWALA
Designation Commercial Tax Officer
Jurisdictional Office Ghatak 56 (Ankleshwar)
9. Date of issue of Certificate 23/09/2021
Note: Theregistration certificate is required to be prominently displayed at all places of Business/Office(s) in the State.

Thisisa system generated digitally signed Registration Certificateissued based on the approval of application granted on 23/09/2021 by
thejurisdictional authority.
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Annexure A

Details of Additional Place of Business(s)

GSTIN 24AAHFI2824B17X
Legal Name IDEAL CLEANROOM PRODUCTSLLP
Trade Name, if any IDEAL CLEANROOM PRODUCTSLLP

Total Number of Additional Places of Business(s) in the State 0



201

AnnexureB

GSTIN 24AAHFI2824B1ZX
Legal Name IDEAL CLEANROOM PRODUCTSLLP
Trade Name, if any IDEAL CLEANROOM PRODUCTSLLP

Detailsof Designated Partners

Name
Designation/Status
Resident of State
Name
Designation/Status
Resident of State
Name
Designation/Status

Resident of State

SURESHKUMAR RAMESHBHAI LAKKAD
DESIGNATED PARTNER

Gujarat

Y OGESHKUMAR RAMESHBHAI PATEL
DESIGNATED PARTNER

Gujarat

VIJAYBHAI SAVJBHAI PANSURIYA
DESIGNATED PARTNER

Gujarat
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D. I. Dhameliya M.A.Barvaliya

Mob. No.9879208177 Mob. No.9033171754

OFFICE ADDRESS

11, SECOUND FLOOR, R/21 ARCADE, VALJA ROAD,
KOSAMADI, ANKLESHWAR
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Revenue Department
Government of Gujarat

?Ilnspecto. General of Reglstrm
.
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e

DATE
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Application No (W2% ol6i?) 20231100383344 Printed On (2 saf diflw) 03/03/2023 11:08:21
Transaction No Account Head Amount (Rs.) Bank CIN Date Bank Branch
(2IRs3A elol?) (Wil 3s) (*8M) (s fl2ws.Aot) G (REE TR

20230303233223771 | Registration Fee (0030- 16100.00 |5700001355100300303| 03-03-2023 SBIEPAY
03-104-00) 2328280
Page Fee (55) 1100 Other 0 Postage 0.00
Ay 9) (Vo) (%)
Registration Fee 15000.00 Fee Exemption No wdw ofl 283 1500000.00
(etleell 4 (# wdl?)
Total Amount 16100.00 In Words Rupees Sixteen Thousand One Hundred Only
(§E /M) (AGELNL)

Payee Details (<113l @i2eilR+(l [Qo1d)

Mame Hojelss YHpeLE sleslall Office District BHARUCH
(elli) (524 e
Address geca 32 a1gst %Yetole BHESANA Office Name S.R.O - Ankleshvar
() | @) JUNAGADH (etiorz) GUIARAT | (384 =ty
(9]%RUc) 362530
Mobile 9033171754 E-Mail barvaliya_mehul@yahoo.in
(el dol?) (8-Rd)
PAN CMWPK6241H Year 2022-2023 One time
(Ulet elol?) (ad)

Property Details (Rcsdell @atd)

Acllel oallot, Be) &asn 3 1-65-00 A,

Ul ot-96, U AAn? 168-0L clefl Wi Aelett 3¢ 2B Yl uat gell stzeel]

Remarks

gl

aAlu:

&

Ao, 2212, VLSAMR.

(V) A%t ARl §l 8-ARez A Ags A2, 202001 QM ¥(9) Vgt Augl o 8-ucy w2 W YHll o Mo dupual,

(2) YAt 2y AUREAAN 19584l s 52 U2 -ucell edet By sydlell ana walel 538l cralet 6 R il B,
(3) S-ucgul Bsots sl 3 Wz AR loliag flareldl el U B,

& AN Yy S

D haed (M€ il D—ﬂif_'_
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e-Challan| B-35, ¢

'. Inspector General of Redistration
Revenue Departm
Government of Guj

\
3

Application No (¥2% «lti?) 20231100383344 Printed On (2 sall cudlw) 03/03/2023 11:08:45
Transaction No Account Head Amount (Rs.) Bank CIN Date Bank Branch
@LAsUet ddol?) (Utcile] &5) (REW) (s ALy Aa) (cttflw) (els 2um)
20230303908335343 | Stamp Duty (0030-02- 73500.00 |5700001355100300303| 03-03-2023 SBIEPAY
102-01) 2328335
Total Amount 73500.00 In Words Rupees Seventy Three Thousand Five Hundred Only
(§E 28H) (L6€1M1)

Payee Details (<1l ei2eil2¢{l Qotct)

Name Hojalss Yol siedlay Office District BHARUCH
(clin) (63l @ecll)
Address Geaal ofl2 aast ayetiole BHESANA Office Name 8.R.0- Ankleshvar
(R4 | (@augl) JUNAGADH (ogetiata) GUJARAT | (B3RS <)
(9J%RUd) 362530
Mobile 9033171754 E-Mail barvaliya_mehul@yahoo.in
(MloUBe diol?) (5-Net)
= PAN CMWPK6241H Year 2022-2023 One time
(Wet elol?) ()

Property Details (Mcsctoll @Qotd) | vl ot-96, ¥ ol 168-0 clel 1o QetRelleit &g M2 Yhllaal wiat oell a1zl

Acllell a3llet, Boj Atga 3.2 1-65-00 AL,

Remarks
(lwgl

5

A W12, 2isAMUI,

ol
(1) A%t oAlugll 4l 82z uA Ags R, 20200 Rain ¥(3) uegaz Augl glef B-ucl AR ww Yl ¥ Mo AU,
(2) Yo @i w@ERAH 19584 56U 52 U1z T-uaeedl ede @1y 90l i Hallel sydl erzlion 6 4Rt yilisl B,

(3) B-ueiquil Bsos sl 3 Wig Ul cettag Axeld ol wa B,

& A9 rwl(,/‘\;;q‘)dt.“"?‘l/
O ooy onef dval Mg/

® ,;erh.xmw) ¢



206

= AU, Eaciqog - %364 5.2

g

(Ao T.14, 00, 000=00 %3 3[Ry, e aNL@O 23ﬁ

.ol - g A, e = (8t | g .- Udlsia /Ay
R - dedlal, s ASSL, Yelldlee), |

Aadhar N :. 2135 2300 7056

Pan Np .. CMWPK 6241 H

% AAYALY Ny RIEETE P

Bl - g Ay, ey - (3 | 44 = Udlsi /Ay,
Bl - g-yp3, A2%EAA 2f13wa]. ALY, Yo
Aadhar No :- 9139 9892 5303

Pan Akno No - N-881037192886082

3. WAMY Hepeiy gsss

Gal = yeq Adell - [deg | 4 - UdLsm/Aue
8l - aquf] o) A4, wauuy dledl, weioien
Aadhar No :- 4929 5937 8809

Pan No :- AIDppPL 0312 R

¥ YRASUR WMyer as5$

Al - g0 af Aol = [3eg | o) - Udlsiu/aya.
Bl - N-103, aq 23], 9088, ds@aqae
Aadhar No ;- 3451 6195 3750

Pan No :- ADIPL 5089 M

@ HI 2 Tyngmsig

@ Ny Y Iy eyg/s

0 ﬁ;’v\,\ﬂ,\, o),
T




207

ERcld%ell USIR - AALRL (Adl)
1% oun - <L,

Uldl «. €S,

odlsR A . 15¢-0L,

450 :-1-54-00

:::*4*::.:
(M ed Ul AL QAL EIA%HL “AUL AR 2012 “URaL
Usidl” AR “ddl” ddl3 Aoluaidi Al el dyel aeui
[adieuanl < da i “Quipl @«12” WA dal QL dsl, adl,

ARRAL,  AUSAUA, AsMsyed, AsN22ed, wlgd ulklHedail
OcdlEl dHIMeAl AM1A i B.)

2L AL EALAY AVl ALUAR AAALR A1 6Dl Yeiei:-
A - oflell Haieeud Woa

Gl - ¢ a, del - YRAW, 4@ - udl,

Bl - 13¢, Hage gollal, HisAlT, di 2B, %, M3l .
Aadhar No :- 3435 8411 4893

Form No. :- 60

1AL, AsAAUA, Ashlsyed, AnlRed, wlugd wkdoi
Delel dMiMel AHIAL Ay B.)

%l LAY AHL AAUWL ALUALR dHL AALWL AWALRA 2L daLel
Edldyell Aut dufl Al woudla §la 3 -

(32052 M3, digsl s8] WY UM DUHLAL VidL «i. 68
Bl 2 Ad el 1s¢-ol Aol Hid Qetidlel 3 w2 Vallana i ol

Werll Udlll 2l 3 G &g 2R, 1-5u-00 ALHL i)

(asd %l 205 31.33.90 Al Al 2ld ¥4 @oldi anldi

EIL Ul Oleledl daUl AS W@l AUAANAL dHIH 855 sl wdldedl
[i{(—i.érct, eoL R Hagrne \j‘a—m::r*‘:“'/ o a'zln\gxmm ;

-:‘\-‘
@ Hus 1) o) e rf @B\%




M

(A KR
EXUAY-N WSl = QAL (Adl) B=361L 6 ;ﬁ
HI% AL, - L,
Ulldl «i. €8, i
odlsR ud «.19¢-0l, ‘:2_10 23|

50 :=1-44-00
$EA] i 2T

Aerg %l @A T14,00,000=00 263 A e a@wm Y2l

[5udl 21d% oled Aol 2l B, % QG yzal USALA 1% A% &l
olloa ugieia D3 wpudd Yol (1A wsdl wla B,

-:: ol uasiea Ysad wdxedl [Cold -

54 Gl As «, dldlul U

1 A2, Sl Ag. Al ds 00021¥ | 09.01.2023 | W, 00,000=00

2 2. . A g, Al ds 0000%¥ | 01.03.2023 | 2,40,000=00

3 oL, 2L, o). 0000%$ | 01.03.20%3 | 3,94.000=00

¥ | oRLSL ARud wHleL s | 0119%2 | 01.03.2023 | 3, 9. 000=00

ded .14,00,000=00

% AARL Ad%«ll Yyl 51 @l oflo usdia Gu yoger wol)

oy

A B % HEd W3R s Adl uL AL el Wil udly
AlsAA AR 2w w@e @l wdlad N Fell wloraui 2L

- AA%L 25U A4l UL 200l 3 2wl wel 20D S d2 dsar el

ollon UallB A2dl AHIA daatd), aRA sl 2. el auLel
Ad %Al 251 Yyl Holl oy B,

% A woudd avld dar [@adaidl Addl ol i wy aALRL
Eadldwedl G st A wdin Yl Addie Gasdl udlad
&¢Hal HI2 AL AL B, AA A e} el a1l FaL Tsal
56 Ad WdA WS ol B A UER el 5610 1%L
UHIRL UAE 5017, ®ldel, adlde dal WsHiel sida wue o
dl dHl Aldd LS, olls, Wl Al dHI U@l so, elbdldel,
adldeul HIdlsl &5% Yuad 53 AL B, U dall dell dulal qsmcﬂ
R T2 g oG o?n\x\mm.o

o Naw #g) S\ g = @E‘(éi

208




209

ERlA%+ll USIR - QAL @d))
IR U - <y,

Uildl «i. €S,

oALs R Ad . 15¢-0L,

Az :-1-54-00

ST %
AR UER el 212l 2 SOIFELR &55E12 AL Bl Fell szl
S0l AL 5 MU Aol &l Q2001 AUl oo vaieidl 2 &H13L
dadidl, aRAldl 3 el Ul 518 Joileeedl 2 S1URL usiell soim
855 5 WdlSl ess 2edl «ell. Ul ol v QWA F i A2,
2lU2E Be222 &dl d dMIH dHIRL ALGHL 2L E2edoe]) B8l el B,
Bl edell Ueg ol il wd WL Vil AR 20, o w2
ALMLL M), AN Y3, Al 53, oedau 53l HLS dyd 53 dHi
44 RER SA Al d3 Ad AR A NA dal 53 an s2al wdls
e Yoz 6l Adl. A ol dd 53U aui eudl 3 sl doud)
ARRAMAL 5 A Sl SOUDL UslRAl d5A Al 2 sa5d 2ud) LT
Al AUA A SUHL 218 AL A 2 AL excldogell eoilda a w4,

UEW Yl @l oflo uaidl NN YA 3 59 wd Wedl

5 alld 52 sAA cqarul 9 sadl <2 SLHULL USVML sle
A Al 5 A [(Hdsd Gur Slddl vl W), 261 AR 55+l
ol Al 3 A [Hasd Gul 2% 53 519 Glsui 3 wssld) Hsullui
ealdl «el. 3 el Y -l Guisal <2l 3 S+l 2l 1L
\5}1&5 ARUML GlsMl 3 aed dua d2ami ealdl 2l 3 (Mt sl
_ Acaf-edl 522 il ol uaidiadl 54l 4ol 3 SsBoie Wilorui H3q,
A¥l 3 enfld AULEA sl 518 vidHiel 518 LAl wioEle Yl
el Holl dell. dul U (asdel dum ewed il sl U&iel i
wo ol dldd B, Ay ued Bdsd NI, oely Q9Rel cqsiz

54l w2l el Ayel vl A @A Bl wBel useia Al d

Gur a2ttt vl 2L Al eadidwell wile 591 B, AU, Ol &d
Ul ueg ol 23 518 esse2, e, MNale GOD Wl 48 «lsull
U U sidupl eeldl dd, 2Aole GLIHLL did QL 4 dMIH Al
Edldyedl woldd wn udl. ded ¥ 4 Ud dell dBl dMlL

Ul ool @R dal sHiaL daud) qiallal sqia wil ad uii
ALALAL 229 ALl 9
A f
R A3 N P g/ s =

o Nurg) spg g @ Gfﬁx’%




A KR |
€AY USIR - QAL (@)
HIR UM, = <UL, _.3 3646 j%
Uldl «. es-&
6dls/R Ud . 15¢-01, |
8450 :-1-$4-00 LZO 23

:::*S*i:::

AERg wld 2wy 53Ul &l A2l AUl A ollog Ysieljedi

AU GuR HlHs soiFeR ddlZ A B. A A 5D sl AL e2didy
Al ULUR L ddly A WS SeFER 43 e 53 A5l 6L udL
U dHL %33 ddH A8, AR, solaldl ai [l [Ed wa ey
UAY sd-sAdl Baldl 1A A, Aey opledl 20y (i Y+l
ARSI, AL AN A2 AR el ol UBAIG M2 B AN Bl R
s ousl dlsell 20 dl A elA eRWE sl 23 wdl.. Al
ALg(Ert Ul Al M A, H3AE AR F AWl A @ld Wl
855 MRcllell 29 Ul e onlld Gu 2w S8l ALl el 3

Relll 5 Al wplledl Mstadl 3 4l Adl 518 Posileaeil 8551
2l

U wlddl AL AAWL AW AL A duy wal Fay 2
R 4, @A 8, adfld 4, 2l val ai2 dail uBal usiia,
Ul 5 udledAR ¢lataall 23w,

Ue2g Masd«dl dawl (3ud T.1w,00,000=00 213 3L ve2 dm
YA B Bl 2wy Al QAW eaddy R~IAUSYIL Yool

%.93,400=00 23 3Mal AA &2 Wil Y2 Al %ei2e 220 Ty
BU $AML AqAY B.

2 YRM3ee ::
=== 1 AL ALY Yo (ol 22 ———=

(3edlse @32, digsl 2is@sadi W% oum DdUMLAL VL < ¢4
%l R ud el rse-oL awll WA ol 2d w2 Yallana wia ogell
Wetell WAL 20l 5 Feq Saz 203, 1-su-go AL aluil
(iasd 3 sz 333,90 A awdll ol %4 wodi AuLdl

UEAL dUL 6lelRell dl IS 2l AU dHIH ¢55 sl Adldsd)
(asd, edoird, ¥ ad A Qa yoo o,

210




211

€A% USIR - QUKL (Ad))
L% oud = o,

Uldl . e,

6dlsR Ad o 15¢-0L,

&5 :-1-44-00

22s%0%es
Ad AL
yd -y A,
ulEay - ey 2 ud d.19¢-a,

B2 - @ 2 Ad . 19¢-A
elaol - ey Aaa apa,

ARN dlotddl il Qugl eadide sl ollo usiedl auodlr swid)
A el uell, Aunoa il daud), Aieol), amy, [ de e
- Al Ayel a2 %A Ay wdMl [oedzs addul, sl SlupL
el EGEGUGL 5 uls-uMSl @R, As uA A5 (uA, Ayl Aussa
U Sl yds 524 B, % @ dal awial dadldl, alril deudl
dHIN A dHM Ad 56, HYR AU olursdl B ud). w 329 udl

&)Y o ) 5) 3)

\ W9
=
@ RUCS A REM A UIEA W

=

@) 3-(’}:'-—!1[/’\:?‘\44'»*)(“4!5/
— \’ —_—
WG S q mgu\@?? @ Aud gl sllar g

@. a?*v\\ \Thnay




ERALAY USI2 - AL ()
HIF oUH, = <L,

Uldl . ¢S,

6dlsR Ad «, 15¢-0l,

QA& ==Y =00

see®10%:::

r—.?ﬁ‘f cle
P

s
B2361L 6 7

50235

- Masddl [@od uq §9) -

(32dlse M3, digst ais@sad] WF A AWUHLAL VLdL €8 el 2.
Ud e 1se-o1 aloll WA oleildlel 3¢ w2 Yallaua uld %ell al2dedl Gdl)
Wl 5 % s 2R 1-6u-00 AL, Al [Hdsd ¥ 2052

31.33.90 YL alell wnllq

-

G

AL Asill ulR

AAURL AR AR

rau I WG
._Aﬁﬂ\ﬁ\'\nnmn

X aﬁgﬁf:td\;?‘wmr“’?f(/" X

X @)




- 213

{ AK IR
ERlA%+Dl UsI2 - QAL (@) & )o]
ML U = o, 2351 6? &
lldl «f. ¢S, ———————
odlsR Ud o 15¢-4, 20 22
850 :-1-64-00
el i)

= [Hasddl [ 1q 23 -

(32dlse mau, digst 2is@%adi W s Dousue widl <L €5 %l 2.
A e 15¢-61 Aol Wi ofleBldlell g 12 Wallaua s %ell AdAl U

W 3 % QA5 2R 1-6u-00 AL el (iasd el ALSIR
3l.33.50 UL aldf)l el

AALRL Al ulz AALRL WA Az

X M9 Yyarrmig/ X

X Y v/ onerr vyig/]
A aQﬂ\a\‘hnr-f‘:.

xéﬁéeé‘ﬂ




214

Edcldell WslR - el (L)) A BG. B
LY UL = ooy, {)
ldl . ¢s, B35, 65;;*
6elsR Ud o, 19¢-01,

RN 2

AALLL EIAY Qv Al :-
L H oS AHPES st

SIOlL &l2iel 32161s] Dlllet

SLOHL &l2et] 2|5le] «llollel

SLOIL &lael 20 8le (Lol

SL0W &Ll 208l Lol




215

| A KR l
ERAUA%AL UsI2 - QAL (W) 2
WY oA - DL, B35 ¢ /<)
uldl «i. es& o T
odlsR Ud «f, 15¢-01,
Qo150 1-1-6U-00 22X

&8
) O

M i) \
(x50
=T

2

1 ®] 3%
dALLL EdLA% @vl) ALYl -
ofloll Yateaud Wolg,

AL aniun ) o
N pua aﬂ\(\ e

3N Sl QM% QIS
\N‘\Q\\q é? & 2

N &g (A {EH\d U\Z o Hi=(
T RIS
ARO[ 2feq 'm:mrj




2iteaty 216

QUM oiyoll ool 9 .
oclls/ uRA dlolr;  15¢-u
Uil sl gell 2Ret (%.91) oAy AR S BT
W] olldd: dAlgst; UUsAu?
U [Qatdl: ®eal: YU
dlas ¥{lel AAgn WAl dlol>/ 8A$0V BLsl2 alltl el U 56RELR ol ol

3. R, Al & R, Al

2 1-5U-00 SCY,CLR,EA(,61€,6£0,90%¢,9¥39,9425 |
------------------------------- 1¢ey,

§c4 AAsn 1-54-00

UISIR 3. 33.50 €S | 1-5U-00 | 33.50 olledl yeeeus Waic(1ees) /

%Sl e @QAawdA 3 0.00 -

wigllewoat 3. 0.00

50l <llur01¢

ARl Qaid ol 851 uA atoll Rordl

€CR,1044,1¥%3 8,

-

&5H Ywul QL %00 ol dR<10cus> o
QLS a0l ol IR eee ML sta<tocus . RAT

HA leARcdlott 3w Ylland wacaxso

..................................

* DS REVENUE DEPARTMENT
| GOVERNMENT OF GUJARAT

1210623030307530

#-ollMYR  &-cisAF  w-2E Auglell A5¢t/ Chargable Copy 45 3. .00/~ (3Ulaut Wi yz),
Beell alltiell U2 WO dL21/11/2022 02:03:52 o GARA Page 1 of 1

dlore2t : Al Yuet-Rstiet Jos, ojaraid 2%




217

I 4o | afeg

RRI2 PR&IC g 11k NerR REAR ¢ RO
)@Y o 9STE2:L1 £202/€0/40 1P Il 2R1e |jen)le

181 80:91-0L £202-€0-60 :ejeQ |

i @ LYHYIND 40 INFWNYIAN0D !
i ININUNYLIA INNIAZH SO *

985.0£0€0£29012¢
a6 Sia oAl

_ BS 1l M
153 IPbike Tib2s 153 1025 15 PIc) Yo L12h eRb b e -/222 QlolNe

81 s1@Iaz. M!P @ BRI TIPS P2 R’ Poks? Jo-/0082 ¢ |Jo 2mle
PR NPk 21Rfl2 = 00%2 | €2/31/5% 10 2h&R] SIYH PN PRIk 2102
PR 22 B3k) BRE 152 o bk ona% 1 1Ed & Vs hEd 2/
IPRR P2h LERIR k{ta P& 2 2500 /1th 108 10 bR Ne56/2/hy 0

fle Whp&iz 61215 PTR . 2 €202/20/92°1 22 R/ b/ |Re10:51HE Jehsd
H5d Ne2RPSI PE21ZPPHIN 1025 Gale b2s Ut Welo iclt @w31zk| €202/£0/80
T8 (52)10-75% (hOL)Ie-25% | Popo [s213%2k Mtk oo €-2mk KBS NekEn'%) 2RPSIT HNCe &t 2%02
2l 1P Pep
112 Mie P WP R 120 P QST e 21524
MR 7GR | WRIR /511s en]e 2l 510 /PR MR npe
BR o pisg 2e28 Jormp|  2kHne Pegner PRJPR w1824 W R
THYCe ‘& Ml rpse 5hp rn 1208

(Skh §3) 5 2w ekl Ml




218

No 1293/77302/1491

&




FORM NO. 60
Income-tax Rules, 1962[See second proviso to rule 114B]

Form for declaration to be filed by an individual or a person(not being a company or firm)who does not have a
permanent account number and wha enters into any transaction specified in rule 1148
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Tax Invoice cum Payment Receipt of PAN AppieatisR{FSFm 454

Tax Invoice cum N - 881037 192886082 | Date- 27/02/2023

Category INDIVIDUAL GSTIN of Applicant: NA
Name of Applicant PANSURIYA SAVJIBHAI GOVINDBHAI
Father's Name GOVINDBHAI PANSURIYA
Mother's Name Not mentioned

| Date of Birth/ Incorporation 01/06/1854 PAN card dispatch State: GUJARAT (24)

Telephone/ Mobile Number 9925624640

3. Your acknowledgement, Demand Draft if any, and proofs, should reach Protean within 15 days from the date of online application.

. | |4. Application will be processed only on receipt of relevant proofs and realisation of payment.

PAN card will be dispatched only to the communication address provided in your PAN application. Wherever the Representative Assessee (RA)
tails (item no.14 in Form 48A ) are mentioned in the application, PAN card will be dispatched to the RA's address.

E-mall ID ACCOUNT@ILSGROUP.IN
|| Payment Mode Online Payment Payment Ref. No.  |101011664670727022023121311677479491811
’ PAN application fees T aSign charges by ESP 2 UIDAI Charges” 7 Total 7
[ 91.00) 0.00 0.00) 910
Aadhaar authentication charg 0.00 0.00 0.00 0.0
e-KYC charges for PAN application 0.ca 0.00 0.00 0.0
e-KYC charges for eSign 0.00 0.00 0.00 0.0
CGST 9% 0.001 0.00¢ 0.00 0.0
SGST 9% 0.00 0.00) 0.00 0.0
IGST 18% 16.38 0.00 0.00 16.35
Total (Rounded Off) 107.00 0.0 0.0 Gross Total 107.004
GSTIN:2TAAACN2082N1Z8 CIN: U72900MH1995PLC095642 S A Cc
Instructions: R A
1, Superscribe the envelope with 'APPLICATION FOR PAN -N - Acknowledgement Number
| eg 'APPLICATION FOR PAN -N — , 881037192886082
2. Send the documents as spacified to
Income Tax PAN Services Unit,
Protean eGov Technologies Limited (formerly NSDL e-Governance Infrastructure Limited),
4th floor, Sapphire Chambers, Baner Road, Baner, Pune 411045,
Tel: 020-27218080; Fax: 020-27218081.

For queries and information please contact: PAN/TDS Call Centers

020 - 27218080 @ 020 - 27218081 @ tininfo@proteantech in ﬁ @Protean_Tach
Income Tax PAN Services Unit (Managed by Protean) e

Protean eGov Tachnologies Limited (formerly NSDL e-Governance Infrastructure Limited) 4th floor, Sapphire Chambers, Baner Road, Baner, Pune 411045

4 If mobile no. Is mentioned then you will receive SMS on status of your application,

You may track the status of your application using SMS facility — Type PTNPAN<space>15 digit acknowledgament no, and send it to 57575 or by visiting our
'i'au are requested to provide feedback on your experience of PAN services at www.cleanmoney.gov.in

Note;- “As per instruction frem Income Tax Department, an authorized agencies’ agent may visit you for your identity and address verification as per the

documents submitted by you with the PAN application form, You are requested to ask authorization letter/ID card from the agent before verification. Your
.: cooperation is solicited in this regard.”
This iz & cemputer generaled receipt and does not require signature. PAAM 1.0

Nyt S dvaLng)g/
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"Enhanced QR Code Reader for PAN Card" 21

unt Number (PAN) facilitate Income Tax De
s, natehing of information and easy nm:_’rsrr:gaﬁct & retrieval of electronic information ete. relanng 1o 4 xpayer.
SRR 1 A TETETE 9 el s ft i |
now mandstory for several transactions specified under Income Tix Act, 1961 (Refer Rule 1148 of Income Tax Rules. 1962 )
617 T fifiz o8 v o T s e e (%) 1 35 979 o B (s frem, 1962% fan 114B, 1y )
e more than one PAN isagainst the law & may attract penalty of upto Rs. 10,000,
S T (83 %1 v 0 S T, B 6 Terkg ® il 7% fov 10,000 593 &% =1 4 AT R
t$, b d enclosed cantaing Enhanced QR Code which is readable
wrtoele Play Store is “Enhanced QR Code Reader for PAN Card,
P B R AR T3 D & v fafere

v signed ePAN Is a valid mode o (P, nor I

228

partment linking of varions documents, ncluding payment of taxes. sssessment, tax

SR TR R T w8, Rt % g, HIHEH, 4 71T, TG AEE, T F

by a specific Android Mobile App. Keyword to search this specific Mobile
Ugfse Frasst W gm w2 1 Google Play Store w w4 fafim Hrame & G # R dad

(PAN) post amendments In clausa (c) In-'l;u- -
Explanation eccurring after sub ion (8) of Section 139A of | Tax Act, 1861 and sub-rule {6) of Rule 114 of the Ineome Tax Rules, ciick e
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e REGIONAL OFFICE _ANKLESHWAR 249
/ —=  GUJARAT POLLUTION CONTROL BOARD

: ey Plot No.5009!4,G.l.D.C.,Estate,Ankleshwar.393 002 D_ist.Bharu_ch.
‘\G‘F’!{ Tel.No.(02646) 222 933. Email id : ro-gpcb-ankl@gujarat.gov.in,
No. GPCB/RO-ANKLESHWAR/T- 255 / 7866 12026 Date: | 6 JAN 202€
To,

M/s. Ideal Cleanroom Product LLP.
Survey No. 168/B, Vill: Naugama,
Tal: Ankleshwar, Dist: Bharuch. R 6

Sub.: Environmental clearance for White category manufacturing process. -
Ref.: Letters of your unit dated 01/01/2026 & 07/01/2026.

Sir,

With respect to abovementioned subject and reference, you have submitted that your
unit is engaged in manufacturing of Pure Metal Fabrication products through metal cutting,
bending & forming with state of the arts automatic machineries and further you have submitted
that there are no chances of air, water & noise pollution possibilities. It is to inform that Gujarat
Pollution Control Board (GPCB) has published list of industrial activity/product which falls
under white category which is enclosed herewith for your information and kind perusal. You

may correlate your product/activity with list of product/activity mentioned in GPCB published

list. Hence, this document may fulfill your requirement.

For and On Behalf of
Gujarat Pollution Control Board,

e -
(Dr. J. D. Oza)
Regional Officer- Ankleshwar

Encl: GPCB Published list of white category industry/activity



Gujarat Pollution Control Board
“Paryavaran Bhavan”
Scctor: 10A, Gandhinagar-382010

CIRCULAR

Subject: LExemption of White Category Industries from Requirement of Consent to
Establish and Consent to Operate
Reference:

e GPCB Office Order No. GPCB/P-1/12/352040 dated 12/04/2016
e CPCB Letter No. CP-18/1/2023-IPC-VI-HO-CPCB-HO dated 12/02/2025
e MOEFCC Notification No. Q-15012/2/2022/-CPW-Part (1)/e-240741 dated

12/11/2024

e GPCB Office Order No. P-1/14(6)/675900 dated 22/06/2022

e Resolution passed in the 279th Board Meeting dated 15/05/2025

e GPCB Office Order No. GPCB/P-1/14(8)/09 dated 05/06/2025
The Gujarat Pollution Control Board (GPCB) had earlier exempted certain cottage and
small-scale industries with no pollution potential from obtaining Consent to Establish
and Consent to Operate. Following CPCB’s harmonized classification of industries into
Red, Orange. Green, White, and Blue categories, and in line with the directions issued

under Section 18(1)(b) of the Water and Air Acts, GPCB has now adopted the revised

framework.

As per this classification, White Category industries—having Pollution Index (PI) less

than 25 and no pollution potential—are henceforth exempted from obtaining Consent

to I‘stablish and Consent to Operate from GPCB.

These industries shall, however, intimate the Board about their operations and self-
declared compliance with environmental laws. in accordance with the Standard
Operating Procedure (SOP) prescribed under the MoEFCC notification referenced

above.
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Annexure - 1

List of Industries exempted from obtaining
Consent to Establish (CTE)

&
Consolidated Consent & Authorization (CC&A)
White Category
No. Name and Type of Industrial Activities
1 | Assembly of Bicycles, Baby carriages and other small non motorizing vehicles
2 | Bailing (hydraulic press) of waste papers
3 | Bio fertilizer and bio-pesticides without using inorganic chemicals
4 | Block making of printing without foundry (excluding wooden block making)
5 | Flavoured Betel nuts production/ grinding (completely dry mechanical operations)
6 | Manufacturing of shoe Brush and wire Brush
7 Coir fibre/pith processing and/or Manufacturing of coir products from coir (only dry
process)
g Cardboard or corrugated box and paper products (excluding paper or pulp
manufacturing and without using boilers)
9 | Assembly of air Coolers/Conditioners, repairing and servicing
10 Chalk making from plaster of Paris (only casting without boilers ete. - sun drying /
electrical oven)
Standalone manufacturing of Concrete admixtures up to 1000 MT per Month
11 | capacity by physical mixing (without boiler and reactor and no generation of
wastewater)
12 | Used Cooking oil (UCQ) collection centres
13 | Soap manufacturing (handmade -without steam boiling / boiler)
14 | Diesel pump rcpairin—g#and servicing (complete mechanical dry process)
15 | Electric lamp (bulb) and CFL manufacturing by assembling only
16 | Electrical and electronic item assembling (completely dry process)
Engineering and fabrication units (dry process without any heat treatment / metal
17| surface finishing operations /painting)
Carpentry & wooden furniture manufacturing without spray painting (excluding saw
18 | mill) with the help of electrical (motorized) machines such as electrical wood
planner, steel saw cutting circular blade, etc.
19 | Steel furniture without spray painting
CBG plants producing Fermented Organic Manure (FOM) & I;i.quid Fermented
20 | Organic Manure (LFOM) as by-products
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Cotton, Synthetic, Silk and woollen hosiery making (dry process only without
any dyeing/washing operation) (SST & Cottage industries)

55 | Cotton cloth knitted Without Dyeing, Printing
56 | Cotton vests knitted Without Dyeing, Printing
57 | Cotton socks knitted Without Dyeing, Printing
58 | Cotton undergarments knitted Without Dyeing, Printing
59 | Cotton shawls knitted Without Dyeing, Printing
60 | Other cotton knitted wears Without Dyeing, Printing
61 | Woolen cloth knitted Without Dyeing, Printing
62 | Woolen vests knitted Without Dyeing, Printing
63 | Woolen socks knitted Without Dyeing, Printing
64 | Woolen scarves knitted Without Dyeing, Printing
65 | Woolen undergarments knitted Without Dyeing, Printing
66 | Woolen caps knitted Without Dyeing, Printing
67 | Woolen shawls knitted Without Dyeing, Printing
68 | Woolen gloves knitted Without Dyeing, Printing
69 | Woolen mufflers knitted Without Dyeing, Printing
70 | Other Woolen knitted wears Without Dyeing, Printing
71 | Silk manmade fibre hosiery Without Dyeing, Printing
72 | Synthetic knitted socks and stockings Without Dyeing, Printing
73 | Synthetic knitted underwear such as drawers Without Dyeing, Printing
74 | Synthetic knitted underwear such as vest briefs Without Dyeing, Printing
75 | Synthetic knitted outer wears jersey Without Dyeing, Printing & DG - set
76 | Slipover pullover cardigans and jacket
77 | Synthetic knitted outer wears such as slipover
78 | Synthetic knitted outer wears such as jersey, slipover
79 | Synthetic knitted children wear such as baby suites
80 'SyntheuC knitted children wear knickers frock
81 | Synthetic knitted children wear outerwear
s Synthetic knitted children wear such as baby suites, knickers =
B3 | Synthetic knitted fabrics except high pile fabric made by silk kmttlng
84 | Synthetic knit wear such as scarf, muffler
85 | Synthetic knit wear such as scarf shawl
86 | Synthetic knit wear such as scarf cap ties
87 | Synthetic knit wcar r such as scarf j Jean
88 | Synthetic knit wear such as scarf blouse
89 | Synthetic knitted swim wear such as tunics and costume
90 | Synthetic knitted shirt
91 | Synthetic knitted T shirt
92 | Synthetic knitted sports skirts
93 | Synthetic knitted collar shirts
94 | Synthetic knitted hose
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135

Wooden furniture and fixtures

136

Wooden storage shelves

137

Wooden storage racks

138

Wood window slabs

139

Wooden doors fabrication units, windows, boxes (only carpentry)

140

Wooden windows fabrication units

141

Wooden packing materials

142

Wooden boxes

143

Wooden Electric Boxes

144

Logging - fel}ing-and cutting of trees and preparation of rough, round, hew

145

Manufacturing of furniture from bamboo

146

Manufacturing of musical instruments

147

Manufacturing of printing blocks

148

Manufacturing of wooden barrels, ete. (except of plywood)

149

Manufacturing of wooden blocks, moulding patterns and similar articles

150

Production of .ﬁiqwodcii / fuel wood (including charcoal by burning)

151

Sawing and p_lé_l_j_n_i'p%i_)_f good (other than plywood)

152

Manufacturing from cane and bamboo of shopping bags, ornament boxes.

153

Manufacturing of wooden industrial fixtures such as bobbins, spools, sewing ruler,

154

Manufacturing of wooden tool handles.

155

Manufacturing of wooden toys, decoration pieces and wooden lamp stands, etc.

156

Manufacturing of other wooden household products n.e.c. (Not elsewhere classified)

1)

Timber works such as fixing of doors, windows and panels cte.

158

Body building of wooden boots & travellers.

159

Bamboo & cane product (only dry operations)

Stationery items only by physical cutting /assembling/pasting

160

Waxed Paper

161

Decorative Papers

162

Corrugated paper

163

Corrugated borders

164

Paper Bags

165

Composite containers (unlaminated)

166

Paper board cartons (unlaminated)

167

Paper cups

168

Paper plates

169

Paper enveloﬁ_e;s

170

Corrugated Fibre board containers

171

Paper twines strings

172

Paper twines ropes

173

Paper-cones

174

Paper Tubes

175

Drinking paper straws
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217

Chrome tanned hides Semi finished

218

Chrome tanned skins Semi finished

219

Lining leather from goat skins

220

Lining leather from sheep skins

221

Laminated leather belting

222

Harness leather

223

Leather shoes

224

Leather shoes upper closed

225

Leather chapels

226

Leather sandals

227

Leather garments

228

Leather suit cases

229

Leather travel goods

230

Leather hand bags

231

Leather purses

232

Fancy leather gobds and other novelty items

233

Watch straps leather

234

Leather cases aﬁig:;o_\_zers of all types

235

Industrial leathir rgloi\a

236

Leather laces

237

Leather washers

Engineering and fabrication units (Dry process without any heat
treatment/metal surface finishing operation/painting)

238

Steel Almirah

239

Food safer-Metallic

240

Metal safer-Metallic

241

Metal cabinet- All type

242

Steel trunk

243

Tin containers unpainted

244

CI Buckets

245

Barrels

246

Tin trays

247

GI bath tubs

248

Dust bins

249

Sanitary fixtures - metallic

250

Sackets end valves water pipe fittings

251

MS Pipe fittings

292

MS Storage tanks

253

Pressure stove

254

Lanterns

255

Signal lamps

(256 |

Hendlamps

e
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299

Hand Tools for Blacksmith

300

Other Hand Tools for carpentry.

301

Other Hand Tools for hand forging.

302

Other Hand Tools for foundry

303

Bolts and nuts - Except high tensile and speddal types

304

Rivets of all types including bifurcated

305

Wire adjusting screws

306

Tumbler locks

307

Pad locks

308

Safe/cabinet locks

309

Door locks

310

Locks bicycles

311

Drawer locks and suitcase locks

312

Chain lashing

313

Perian wheels

314

Chaff cutters

315

Chalff cutter blades

316

Animal driven implements

317

Crow bars

318

Plough shares/iron plohghs

319

Cultivators

320

Disc Harrows

321

Insecticide duster - Manual

322

Insecticide sprayers - Manual

323

Forks

324

Hoes

325

Levellers

326

Mowers

327

Pickers- Metallic

328

Hand pumps

329

Hand shovels ;

330

Sickles

331

Seed bins

332

Water lifters

333

Kodali

334

Other agricultural i1;_1piéments

335

Wire nails

336
337 |
338

Panel pins

Wood screws

Machine screws e;(ccpt socket head and special types

339

Gate Hooks

340

Shoe nails animal
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383 | Reapers

384 | Cotton delinting machine

385 | Other agricultural machinery

386 | Harvester grader, baler and other earth moving blades used in agricultural machines

387 Lto“; space gear for use in agricultural machines thrashers made of cast iron mild

stee

388 | Diesel engines

389 | Dal mill machinery

390 | Rice mill machinery

391 | Oil crushers

392 | Oil crusher parts

393 | Cotton ginning knives

394 | Tea cutting knives

395 | Three knives trimmer and envelope

396 | Clicking knives for lcather industry

397 | Chopping knives and lancets for match industry

398 | Elastic shredding and granulating, knives

399 | Knives and shearing blades (all type including those for metal paper bamboo)

400 | Doctor blades : e
401 7 ‘Stainless Steel refiner / Bar kmvcs ;

402 | Bend saw and blades !or cumng wooden logs

403 | Room cooler desert type

404 | Air-conditioning ducting, louvers , grills and other sheet fabrication

405 | Centrifugal pumps

406 | Air compressors

407 | Electro formed screen Liners used in the chemicals and sugar industries

408 | Hand Threading tap holders

409 | Drilling machine - Bench and pedestal type

410 | Turning, Boring and Treading Add as small single or multiple operanon devices

411 | Punch Grinder

412 | Power hacksaw mechanical

413 | Screw Presses (Manually operated)

414 | Hand Presses (Manually operated)

415 | coolant Pumps ete

416 | Steadies

417 | Dog Plates

418 | Machine vices, machine tool

419 | Carbide tipped tools single point Brazed carbide bits purchased from manufacturers
420 | Weighing machines
| 421 | Weighing bridges ordiriary

422 | Sewing machine, Domestic Hand operated, conventional type

423 | Household knitting machine
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464 | Public address systems
465 | Assembly of loudspeakers
466 | Inverter and converters
467 | Regulated DC lower supplies
468 | Electronic fan regulators
469 | Dimmers & Twilight Switches
470 | Digital clocks
471 | Wire-wound resistors other than professional types
472 | Telescopic aerials for radio receivers
| 473 | Battery eliminators
Computer and peripheral assembling and computer stationery, computer disc,
474 computer floppy & cassette manufacturing.
475 | Electronic equipments and parts n.e.c. (Not elsewhere classified)
476 Ech‘;ro magnets, fans, armature, coils and electro-magnetic instruments (Assembling
only).
477 | Audio, Video and consumer electronic equipment assembly only
478 | Assembling of Transformer only
479 | Fabricating aluminium doors, windows and furniture (only assembling).
480 | Fabricating iron doors and shutters
481 | Stainless steel in primary and finished forms
482 | Industrial items from engineering plastics by fabrication process only.
483 | Manufacturing of locks (without surface treatment).
; 484 Manufacturing of domestic flour mill (without plating, electroplating and heat
s treatment). S
485 Mamgﬁrwturing of screws, nut-bolts etc. (without Surface treatment/electroplating /
anodizing). = =
486 | Belt fastener units without wet process
| 487 | Power press =
Auto Parts, Components and Ancillaries & Garage Equipment (Assembling
only)
488 | Sun shades-Auto
489 | Side lamp assembly-auto
490 | Spot lamp assembly-auto
491 | Tail lamp assembly-auto
492 | Stop lamp assembly-auto
493 | Ash trays - car fitting
494 | Battery cell tester
495 | Electrical fuse boxes-auto
496 | Electrical fuse-auto
497 | Exhaust mufflers-auto other than double coil exhaust mufflers
498 | Fuel Tank Caps -auto
499 | Fuel Lines -auto
500 | Armature tester
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541

Cycle frames

542

BB Axle

543

BB Cups

544

BB Shells

545

Bicycle tube valves

546

Handles bicycles

547

Bolts and studs and screw - All types Bicycles

548

Bells - Bicycles

549

Carrier Bicycles

550

Chains cycles

551

Chain - wheels and adjusters

552

Chain covers

553

Cones covers

554

Cotter pins cycle

558

Crank shafts cycle

556

Crank forging - cy_rcle

537

Grown outer cover

558

D nuts - cycle

559

Bye bolt cups - cycle

560

Fork handles - cycle

561

Frame collars - cycle

562

Guide pins cycle

563

Handle bar grips

564

Hub oil clips - bicycle

565

Hub out put bicycle

566

Lock nuts and rings bicycle

567

Lugs all types - Bicycle

568

Mudguards - Bicycle

569

Lamp Brackets - Bicycle

570

Pedal assembly cycle

571

Saddle cycle

572

Shackle revote - cycle

573

Stand - cycle

574

Spokes and nipples cycle

373

Hubs and cups - bicycle

576

‘Rims - Cycle (Except for captive consumption)

=Yl

Other cycle parts and accessories except free wheel

578

Tricycles

579

Tricycles - parts and accessories

580

Perambulator

581

Perambulator parts and accessories
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620

Other drawing mathematical and survey instruments excluding the delites

621

Drawing instruments manufacturing units

622

Survey instruments manufacturing units

623

Fabricating drawing, surveying and scientific equipment

624

Manufacturing of fork-knife, scissors.

625

Measuring / controlling / regulating instruments manufacturing units (only
assembling)

Sports goods (Manual Process)

626

All types of sports nets

627

Shuttle cocks

628

Hockey sticks

629

Protective equipment's for sport, like pads, gloves etc., soft leather goods

630

Dumb-bells and chest expanders

631

Crickets and hockey balls

632

Football, Volley ball and basket ball covers

633

Manufacturing of carrom boards and tables for billiards, table tennis and others,

634

Manufacturing of billiard sticks, hockey sticks, cricket bats, stumps and others.

635

Manufacturing of rackets for badminton, lawn tennis, table tennis, etc.

636

Manufacturing of balls including billiards.

637

Manufacturing of sports kit.

638

Manufacturing of thread, including thread ball making

639

Shoelace manufacturing

Clocks & Watches

640

Table Clocks — Pendulum type both with mechanical movement and transistorized
movement, except lever type clocks

641

Wall Clocks — Pendulum type both with mechanical movement and transistorized
movement, except lever type clocks

642

Time-pieces, Mechanical Winding with alarm conventional

643

Watch dials except ornamental high priced dials — simple dials

644

Cast brass watch cases polished and plated (Assembling & Dry process)

Others Goods by Physical Assembling Only

645

Sterilizers

646

Microscope

647

Water meters

648

Liquid level controller (Except electronic)

649

Ophthalmic lenses from blanks

650

Photo graphic enlargers

651

Projectors including slide and overhead, but excluding profile projectors

652

Wire brushes

653

Paint brushes

Lo
655

Hair brushes

| Fibre brushes

Page 19 of 22

259



Manufacturing of photo frame, mirror frame. (without Surface
treatment/clectroplating / anodizing).

Manufacturing of pickle and papad/fryum by dry process only

Painting and decorating work for constructions.

Processing of edible nuts except oil expeller.

Processing of groundnuts except oil expeller.

Sun drying of fruits & vegetables.

Sun drying of fish.

Salt manufacturing at cottage scale.

Salt quarrying and screening

Soil conservation services.

Soil desalination services.

Units carrying Electrical installation work for constructions.

Various types of Hand Tools manufacturing.(without Surface treatment/
clectroplating / anodizing)

Warehouse (without refrigeration).

Waste papers?gjlin_g  process (Hydraulic press).

Hair sizing

T{c—pack@ Q@ns&d products (Dry products)

Honey Processing

Beauty Parlour

Bindi making units.

—I?isTlponds SRR

Mushroom cultivation under controlled conditions/temperature

Preparation of Photo Identity card by using video camera-laser printing

Sericulture units

Fiber-glass moulding (Electric furnace)

Scent sticks manufacturing

Toys (Handicrafts)

Synthetic rubber and foam (only moulding)

Stone carving

Gud manufacturing units (without boiler)

Brooms of all type

Atta-chakkies

Automobile fucl outlet (Only dispensing)

D.G. set having Capacity of less than 1000 kV A (Standalonc)

Diamond industries (Excluding lab grown diamond)

Footwear manu facturing form plastic / PVC

Fabricating stove, cooker, kitchen cquipment etc.

Frying of dals and other cereals n.e.c. (Not elsewhere classified)

Flavoured betel nuts production / grinding (completely dry mechanical operations)

Generation of energy through wind mills
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Flood in Narmada, Bharuch a man-
made calamity, allege Opposition
parties in Gujarat

Sudden release of water from the dam caused floods in Narmada and Bharuch,
leading to inundation and massive damage to agriculture, markets and
industrial facilities

Updated - September 22,202311:59 am IST - AHMEDABAD:

THE HINDU BUREAU

Crisis aftermath:NDRF personnel rescuing residents from a flooded area in Narmada district of Gujarat on
September17. | Photo Credit: PTI

Two days after the floods in Narmada and Bharuch receded following drop in waters
from the Sardar Sarovar Narmada dam, politics over the sudden release of waters that
inundated two districts causing widespread damages continues to intensify with both
the Congress and the Aam Aadmi Party (AAP) calling the floods as “man-made
calamity.”


https://www.thehindu.com/profile/author/the-hindu-bureau-14355/
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On Thursday, the opposition Congress yet again blamed the State government for not
“following the manual” to gradually discharge water from the dam and then suddenly
releasing, that caused inundation and massive damages to agriculture, markets and
industrial facilities along the Narmada coast in Ankleshwar and Bharuch towns.

“It was a man-made disaster, thanks to the mismanagement by the State government,”
said Congress leader Himmatsinh Patel, who led a delegation to visit the flood-affected
areas on Thursday.

He also demanded a special package for the victims and the affected people who
suffered as their farms had been washed away destroying standing crops. Household
items also destroyed in above five feet waters in several villages and low lying areas.

The AAP and several NGOs also blamed the State government for mismanaging the
situation and lack of timely response that led to the disastrous floods. “The government
allowed the water to accumulate in the dam to let it artificially overflow on September
17 to coincide with the Prime Minister’s birthday,” said AAP’s Sagar Rabari, who shared
data of release of waters from the dam from September 10 onwards.

According to him, Bharuch and Narmada never witnessed such floods since 1970. “It
was completely avoidable. They should have gradually released the water from the dam
in previous days before it overflowed on September 17.

Face protests

Infuriated people vent their outbursts on social media platforms holding the
authorities accountable for the floods. Also, when Cabinet Minister Kuvarji Halpati
visited some sites, he faced protests by the crowds on Wednesday, while Ankleshwar
BJP MLA Ishwar Patel also faced angry crowds in his constituency on Thursday.

The Sardar Sarovar dam over the Narmada river in south Gujarat released almost 18
lakh cusecs of water on September 17, leading to floods in Narmada, Bharuch and parts
of Vadodara district for two days.

The release of massive amounts of water after it touched its full reservoir level of 138.68
metres on September 17 morning, in the Narmada river due to heavy rains in the
catchment areas in neighbouring Madhya Pradesh, caused floods, prompted the
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authorities to evacuate over 500 people and relocating over 10,000 from low lying areas
to shelters.

In fact, on September 17, Gujarat Chief Minister Bhupendra Patel had flown to Kevadiya,
the site of Narmada dam, in the morning to welcome the Narmada waters as the dam
had overflown and waters were released by opening the dam gates. The day also marked
Prime Minister Narendra Modi’s 73rd birthday.

On Friday evening, the Sardar Sarovar Narmada Nigam, which manages the Narmada
project, issued a release giving details of the water flow coming from Madhya Pradesh
and outflow from the dam.

The release stated that due to extremely heavy rainfall in Madhya Pradesh, the dam
witnessed unprecedented inflow of waters from the catchment areas, forcing the State
government to open the gates to release waters in the downstream river.

The SSNNL claimed that inflow was almost 22 lakh cusecs against which the outflow
was 18 lakh cusecs due to “prudent management” by the government which diverted
some of waters into canals to fill water bodies in other areas.

Published - September 22,2023 10:34 am IST
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Flood situation grim in Gujarat; over 12.4k
shifted in 8 dists, 617 rescued
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The flood situation in Bharuch and Ankleshwar, Gujarat remains severe as residential
societies and farmlands are submerged. The heavy discharge from the Sardar Sarovar
Dam has caused the Narmada waters to dangerously rise above the danger mark, leaving
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Around 8,000 people in 58 residential societies in both towns helplessly watched
their valuables and belongings floating.
The train movement on the Mumbai-Ahmedabad route resumed slowly around

Monday noon but the traffic was chaotic on the national highway-48 near Bharuch.
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State government spokesman Rushikesh Patel said around 12,500 people were
shifted to safer locations in eight districts while 617 people stranded at various
places were rescued. The worst-affected districts were Bharuch, Narmada,
Vadodara, Dahod, Panchmahal and Anand.

Alkesh Patel, a civil contractor, has been feeding biscuits to stray dogs in his Diva
Road locality of Ankleshwar for years now. "Today, I was desperately waiting for
biscuits and food packets. My house is completely flooded," said Patel.

Patel's agony sums up the nightmare of thousands of residents in the industrial
twin towns of Bharuch and Ankleshwar which were battling their worst floods since
2013 since Sunday.

Like Patel, hundreds of families in at least 58 residential societies in both towns,
were desperately trying to save their costly belongings and household items.
Though the water level in the Narmada reduced slightly, the river at at Golden
Bridge was flowing at 40.47 foot which is 16.47 foot above the danger mark of 24
foot.

On Sunday, 23 gates of the Sardar Sarovar Dam were opened, letting off the
highest-ever discharge of 18 lakh cusecs (1 cusec unit is around 28.3 litres of flow
per second) downstream, giving no chance to people to save their valuables.
Around 55 villages of Bharuch and Narmada districts, some 10 low-lying areas of
Bharuch town, and 58 residential societies of Ankleshwar, Hansot, and Diva Road,
are heavily inundated. At many places, the waters reached up to the first floor as
occupants helplessly watched their cars, two-wheelers, sofas, furniture, and other
items floating.

Rajesh Modi, a senior executive in a pharma company and living in in Ankleshwar
said, " My entire ground floor is flooded and all belongings including stored food
and grains rendered useless. My car is still under water."

Around 8,000 people living in these residential places were dependent on potable
water and food supply by the NDRF and SDRF teams that were joined by
firefighters of Ankleshwar municipality and voluntary organizations.

Dr Navin Modi, a senior surgeon in Bharuch said "This is the most catastrophic
flood I have witnessed after construction of Sardar Sarovar Dam. In 1970, a
menacing Narmada had unleashed havoc as there was no dam then" Electricity
supply was snapped in around 40 villages besides residential areas of Bharuch,
Ankleshwar, and Jhagadiya which only added to people's troubles as the mobile
batteries drained out. The Narmada Maiya Bridge, which connects Bharuch and
Ankleshwar, was closed due to dangerously high water levels. As a result, there
was heavy traffic on the National Highway 48 connecting Mumbai as the vehicles
were diverted here. Daily roughly 30,000 commuters use this bridge.

The industrial associations of Ankleshwar, Panoli, Dahej , Vilayat and Jhagadia
along with the Rotary Club and other NGOs fanned out across the affected areas
with nearly 10,000 food packets which were distributed with the help of rescue

teams.
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Flooded streets of Ankleshwar, Bharuch district, Sept. 19; (Photo: Kalpesh Gurjar)
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Bhadresh Patel, who grows bananas on his 20-acre farm, would routinely keep
an eye on the Narmada's levels near Ankleshwar during monsoon. It was no
different on September 17. The day remained dry and the last ‘message’ doing the
rounds was that the Sardar Sarovar Dam, nearly 100 km away, would not release
any more water that evening. It was as late as 10.30 pm when that changed
suddenly: word arrived, via the first official communication, that water would be
released from the dam.
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Patel knew what to do, and he had to do it quick before relocating to higher ground.
“I heaved the fridge onto the dining table, covered the car’'s exhaust with polythene,
placed the sofa on the settee. That was all | had time for. Water gushed in and we
had to flee,” he says. By 11.15 pm, Patel’'s home was submerged under 5-6 feet of
water.

Floods are not unusual in Ankleshwar-Bharuch, the two towns that flank the
Narmada close to the Sardar Sarovar Dam, but this one was deemed the worst in 50
years. It was devastating: his standing crop was entirely washed out, leaving Patel
to stare at a potential loss of Rs 20 lakh. The collective damage in the five districts
of central Gujarat, mainly Bharuch and Vadodara, is estimated to be around Rs
5,000 crore. “Usually, we get a lead time of 10-12 hours to prepare; this time, we
were alerted 45 minutes before,” Patel says.

That morning, chief minister Bhupendra Patel had performed a ‘Narmada jal na
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THE ABRUPT RELEASE OF 1.9 MILLION CUSECS OF WATER FROM THE
NARMADA DAM CAUSED THE FLASH FLOODS

The incident kicked off a flood of allegations. The Congress and Aam Aadmi Party
(AAP) called the floods a “man-made disaster”. Jay Narayan Vyas, once a ministerin
the Modi-ruled Gujarat cabinet and now with the Congress, issued a statement
pointing to the mistakes. “The Met department had clearly predicted heavy rainfall
in the catchment areas of the Narmada dam from September 6 onwards in Madhya
Pradesh. As the rains intensified in the following week, all the floodgates of the two
major dams ahead of the Sardar Sarovar Project (SSP)—the Omkareshwar Dam and
the Indira Sagar Project (ISP) Dam—were opened by September 14-15," his
statement read. “Experienced engineers of the Sardar Sarovar Narmada Nigam Ltd
(SSNNL) should have anticipated this by September 7, further confirmed by
September 14 looking at the ongoing rains. They should also have been able to draw
an estimate of when this water would reach SSP. If the government had started
opening the gates of SSP, gradually releasing water periodically, this calamity could
have been avoided,” the statement said. Vyas, a water management expert who
headed the Narmada Water Resources Department as cabinet minister, says the
precise data of when dam gates are opened and the corresponding flow of water is
available in real time to SSNNL engineers and also updated live on its website.
However, this data, Vyas alleges, had not been uploaded on the website after
September 6.
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The state government has refuted every allegation, denying any wrongdoing on
SSNNL's part. It laid the blame instead on a “cloudburst” between ISP and SSP on
September 15 and 16, causing a “flash flood” on September 17. “Rainfall figures
recorded at rain gauge stations upstream of SSP from September 5 to 14 indicate
low to very low rainfall. There was no significant forecast by the Central Water
Commission (CWC) or release by the ISP and thus no reason to release water from
SSP on September 13, 14 and 15. The catchment area of SSP received moderate
rainfall on September 15 and a cloudburst happened between ISP and SSP on
September 16 and 17. ISP was full and started releasing all the water downstream to
SSP. On September 16, at 11 am, the maximum flow recorded at SSP was 2.2 million
cusecs [the dam'’s discharge capacity is 3.1 million cusecs]. SSP started releasing
45,000 cusecs downstream on September 16 at 10 am, 100,000 cusecs at 12 pm,
500,000 cusecs at 2 pm and 800,000 cusecs at 5 pm. Some 1.9 million cusecs were
released in the early morning of September 17" a detailed statement by SSNNL
read, adding that the data too was made available on the website.
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Vyas as well as multiple water experts have contested the clarifications. M.S.H.
Sheikh, senior environment activist and president, Surat-based Brackish Water
Research Centre, has urged the CM to reject SSNNL's clarification and conduct an
impartial inquiry. “No incident of cloudburst has been reported by the IMD. The CWC
forecast figures don't match with the SSNNL statement. There was a forecast of
heavy rain in catchment areas and dams upstream were at full reservoir level (FRL).
Both warning signs were ignored,” Sheikh said in his letter. Gujarat’s largest
farmers’ body, the Khedut Ekta Manch, has also demanded action against the

guilty.

Though the SSNNL has countered the allegations, there is discomfort in the
government regarding the incident. “Looking at the weather forecast, NCA had
advised to restart RBPH on September 7 itself. It is not clear why it was not done
and water was hoarded. With the weather forecast and the FRL data of the
upstream dam, SSP could have started releasing water on September 14 and 15.

)y - PR rl

i , _ “M’s event on Sunday morning. It is unclear why y
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Anger ran high in the affected districts. A video of Kunvarji Halpati, minister of state
for tribal and rural development, labour and employment, and Bharuch BJP MLA
Ramesh Mistry leaving an affected area in Bharuch town after being cornered by
people went viral on social media. A man seen expressing his angst at the losses
and also dragging in the CM and PM Modi, was booked for “defaming and scolding
constitutionally appointed leaders”. The allegations are serious as they expose the
perils of the control dam managers enjoy, and the damage human decisions can
cause—Dbe it an error of judgement, negligence or an act of political expediency.
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Sardar Sarovar Project is a multi-state project and its rule-level is also dynamic. It's
decision are made by the Sardar Saroval Reservoir Regulation Committee working

under the Narmada Control Authority. Top News
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New Delhi: Gujarat: Bharuch and Ankleshwar towns in Gujarat have
witnessed severe floods after a heavy spell of rain last week. As the
towns struggled with water-logging and rain related problems, it is being
claimed that the flood situation was a man-made disaster. It is also being
said that the engineers of Sardar Sarovar Narmada Nigam Limited
deliberately stopped the outflow of water from the dam to achieve the full
reservoir level on September 17 and later a lot of water was released
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Regulation Committee working under the Narmada Control Authority. This
committee has members from all the states who decide the rule level
after considering the rainfall conditions, power requirement and safety of
the dam. The Gujarat government or its engineers cannot take any

decision on their own.

Between 15 and 17 September, most of the districts of Madhya Pradesh
and Maharashtra falling in the Narmada basin received very heavy rains.
Also, the storm moved parallel to the Narmada basin, due to which floods
and rain water accumulated in the up stream and dams were already full
by 85 per cent to 90 per cent of their capacity.

Since the dams had already accumulated a lot of water, the authorities
decided to slowly release the water according to the severity of the
situation.

The level of Sardar Sarovar Dam started rising from the morning of
September 16 due to the release of water from the dam upstream.

Due to heavy rains between Indira Sagar and Sardar Sarovar Dam, an
inflow of 5.79 lakh cusecs of flood started at 11 am on September 16,
which further increased to about 21.72 lakh (2172803) at 11 pm. If we
look at the narrative of the last two days, it would seem that despite this
situation, the FRL of the dam i.e. 138 was deliberately increased on

17 September. Engineers did not start releasing water downstream to fill
up to 68 metres. However, this is not correct according to the facts.

How's the entire process conducted?

The out-flow of water from Indira Sagar Dam started increasing from 7
am on September 16. Let us tell you that it takes 20 hours for the water
released from Indira Sagar to reach Satdar Sarovar, but because of
heavy rain water had started coming into Sardar Sarovar between the
two dams. Due to this, after giving warning in the downstream, 45
thousand cusecs of water was being released downstream of Sardar
Sarovar at 10 am on 16 September, which was gradually increased to 4
lakh cusecs at 2 pm, 8 lakh cusecs at 5 pm and 16 lakh cusecs at 12 pm.

On September 16, at 10 am, when water was released from Sardar
Sarovar Dam, the water level in the dam had not reached FRL i.e. 138.68
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A few hours before this, keeping in mind the safety of the dam and the

downstream areas, more than 15 lakh cusecs of water was released from
Sardar Sarovar. This was reduced for a few hours and then increased to
18 lakh 50 cusecs so that the local administration could get time and

reduce the damage caused by flood in downstream villages and Bharuch.

Questions are also being raised as to why despite having 22 lakh cusecs
of water, only 18 lakh cusecs was released. This is because the level of
Narmada had reached 42 feet and many areas of Ankleshwar and
Bharuch city were submerged in water.

If the entire 22 lakh cusecs of water had been released at that time, the
situation would have been even worse.

This was happening within 24 hours in Sardar Sarovar and it is for this
reason, the engineers had to save everything.

Let us tell you that there was no rain for about 37 days and the Sardar
Sarovar Dam was filled only up to 78 per cent. Due to this, 4 lakh cusecs
of water could be stored in the dam and further loss could be avoided.
After September 17 and 18 evening, the system moved away from
Madhya Pradesh towards Gujarat due to which the water in the dam
started decreasing and from the morning of September 18, only 6 lakh
cusecs of water was released into the river.

Water reached the lower areas of Bharuch and the old city on September
17 morning and entered the societies of Ankleshwar after 9 pm.

On September 6, 23.72 MAF (million acre feet) of water was stored in the
Narmada basin. According to this, Gujarat state's share was likely to get
only 7.72 MAF batch in the current year. This is inadequate compared to
the 9 MAF received in a normal year, due to which Gujarat could have to
face a difficult situation for drinking water and irrigation water. On
September 14, there was a total of 24.70 MAF batch in Narmada Basin,
according to which Gujarat's share was also 7 MAF. Keeping in mind the
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lakh cusecs was reported by the Central Water Commission, but due to

heavy rains in the upstream of Indira Sagar and also between Indira
Sagar and Sardar Sarovar, a maximum of 21.72 lakh cusecs of water
came into the dam in Sardar Sarovar.

Even if the River Bed Power House had been operational from
September 6 to 15, only 120 million cubic meters of water would have
been used and the same cushion would have been available in the
Sardar Sarovar reservoir.
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